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(b) if so, the outcome thereof; 

(c.) the preventive measures taken 
by Government to minimise such 
lncldentS in cooperation with the 
State Governments; 

(d) whether it is a fact that U~ion 
Home Minist-~r has issued direcbves 
to the Home lV ... inisters of State Go-
vernments that officers belonging to 
&heduled Castes and Scheduled Tribes 
should be posted to the Senior District 
administrative posts; and 

(e) if so, whether the dIrectives 
clre being compIled with by the St9te 
Governments? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 
AFFAIRS (SHRI YOGENDRA 
MAKWANA): (a) Yes, Sir. 

(b) and (c). In the Home Minister's 
D O. letter dated lOth March, 1980 
addressed to the State Governments, 
causes for the atrocities on Scheduled 
Castes have been enumerated and 
gUldelines of precautionary and pre-
ventive, punitive and rehabilibltive 
measures and measures pertaining to 
persunnel, that the state Govts. 
should take to curb the atrocities on 
Scheduled Castes have been com-
municated, is laid on the Table of 
the House. [Placed in Library. See 
No. LT-1444/80]. 

(d) The Union Home Minister has 
written a letter on 6th September, 
1980 to all Chief Ministers of States 
and Union Territories that at least 
one 01 the following posts in each of 
the sensitive districts be held by 
Officers belonging to these communi-
ties and tribes, namely, District 
Magistrate, Senior Supdt. of Police, 
Supdt. 'Of Police, Sub-Divisional 
Magistrate and Sub-Divisional Police 
Officer. 

(e) The letter to the Chief Minis-
ters bas been issued recently and it 
is ex~cted that the State Govern-
ments will act on the suggestions 
given therein. 

Expansi_ .1 Staff Training aDd Re-
_roll Iutitate 

1363. SHRI HANNAN MOLLAH: 
Will the Minister of LABOUR be 
pleased to state: 

(8) whether the Government of 
West Bengal had sent any letters to 
the Government of India regarding 
the expansion of the Central Staff 
Training and Research Institute, 
Dasnagar; 

(b) whether the Government df 
West Bengal has given any proposal 
for Its expansion; and 

(C) if so, the action taken by Gov-
ernment in this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUB 
(SHRIMATI RAM DULARI SINHA): 
(a) No letter has been received by 
the G'Overnment of India from the 
Government of West Bengal regard-
lng expansion of the Central StaJr 
Training and Research Institute, Das-
nagar. However, Government of 
West Ben,al had sent letters allotting 
20 acres of land in Calcutta, free of 
cost, for construction of the proposed 
new building for the Central Staff 
Training & Research Institute. 

(b) No, Sir. 

(C) Does not aris •. 

s-urrliac.' A.Iwa lrea •• kiItIIa 
1364. SHRI CHANDRAJIT 

YADAV: 
SHRI RAJESH KUliAR 

SINGH: 

SHRI B. V. DESAI: 
PROF. AJIT :KUMAR 

MEHTA: 

SHRI G. Y. KRISHNA: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that lar~e 
Beale arms being suaIggled into Indi. 
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from across the Indo-Pakistan border 
were seized during the recent distur-
bances in Moradabad and other parts 
of the country; 

(b) if so, the details thereof; and 

(c) the steps taken by Gowrnment 
iD. the matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME' 
AFFAIRS (SHRI YOGENDRA 
MAKWANA): (a) 1:Q (c). The re-
quisite information is being collected 
from the State Governments and will 
be laid down on the Table of the 
H~use on receipt. 

Altemative to U.S. Supply of Uranium 

1365. SHRI CHANDRAJIT 
YADAV: 

SHRI ZAINUL BASHER: 

Will the PRIME MINISTER be 
pl~ased to state: 

(a) whether the supply of enriched 
uranium by the U.S. Government for 
Tarapur Atomic Power Plant has been 
uncertain; and 

(b) if 8'), the efforts made by Gov-
ernment to make alternate arrange-
ment for the uninterrupted supply of 
enriched uranium for the plant? 

THE PRIME MINISTER (SHRI-
MAT! INDIRA GANDID): (a) Yes, 
Sir. 

(b) In terms of the Cooperation 
Agreement Qf 1963, the Tarapur 
Reactors can be operated on no other 
fuel than that supplied by the Govt. 
of the. United states. The Govt. o'f 
India remain in touch with the Gov-
ernment of the United States for the 
continued supply of enriched uranium 
on a timely basis for the entire dura-
tion of the Cooperation Agreement of 
1988 and in strict accordance with its 
JII'Ov.lsiODl. I _- • .1 

As.--.. t of ChUd Labour iD Metro-
~litaa atie. 

1366. SHRI CHANDRAJIT YA-
DAV: Will the Minister of LABOUR 
be pleased to state: 

(a) whether Government have 
made any assessment with regard to 
the growing problem of child labour 
in the country and their conditions of 
living particularly in the Metropoli-
tan cities including Delhi; 

(b) if sO, the details thereof· and , 

(C) the steps contemplated by Gov-
ernment to improve the situation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR 
(SHRIMATI RAM DULARI SINHA) = 
(a) The C€ntral Government had 
appointed a committee on child 
labour to examine, inter-alia, the 
dimensions of child la bour and the 
occupations in which they are employ-
ed. This Committ-ee had made a 
general assessment of the extent of 
child labour in the C'Ountry and the 
conditions under whiCh they are 
working. 

(b) A summary of the recommen-
dations of the ~mmittee on Chilcf 
Labour is laid on the Table ot the 
House. [Placed in Library. See No. 
LT-1445/80] . 

(c) The recommendations of the 
Committee on Child Labour are under 
examination. 

The Delhi Administration have in-
timated that they haw taken the 
following measures to improve the 
situation. 

(i) The mInImum rates of wages 
have been fixec1 fot' children and 
adolescents employed in the sche-
duled employment. 

(ii) Frequent inspe~tiQns are 
carried out under tbe Delhi Shops 
'8.I).d Establishments ~ct and th& 
Factories Act. 




